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Hon. Mr. Justice R.R.K. Trivedi, VC
H0n. Mr. S. Bis was. A .M.

Sri S.K. Mishra, brief holder for Sri Sudhir

Agarwal, counsel! fat the applicant.

The counsel for the app licant has submitted

that this app lication may be dismissed, as the order

of the Tribuna 1 has t:een compHs d with. The application<'--
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is accordingly dismissed as not pressed. ~ ~ \

~I L
A.M.

~-t-
V.C.


